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Need for corrective measures in Recruit-
ment to semsitive Departments to check
Internal subversion

e

SHRT TAGMOHAN (Nominated): Thank
you, Madam Deputy Chairman. 1 will be
very brief. I would like to draw the atten-
tion of the House as well as the Govern
ment to the increasing problem of internal
subversion. I think, Government nezd to
pay adequate attention to the fact thal
the loyalty of the officials in sensitive de-
partments is being subverted. Thers i3 a
plan and the people are moving under tha:
plan. A large number of incidents have
taken place and I need not repeat that
here. But, I will make two suggestiong in
this regard. One is that faulty recruitment
has been donec in various departments in
the past. Some screening committee should
be constituted to look into those recruit-
ments and if officials of doubtful loyalty
have crept in or over-politicisation has
taken place in recrvitment, correctivs
measures should be taken. While zppoint-
ing the officials this aspect should be look-
ed into whether they are loyal and unless
a person is of absolute integrity he
should not be appointed to a sensitive de-
partment. I will give only one example.
A person who was involved in a hijacking
incident in 1971 was found to be posted
in the cargo department of the Tndian
Airlines. This should not happen and it
should be looked into and remedial mes-
sures should be taken. Another aspect
that needs attention is as regards the reec-
ruitment procedure and the initial verifi-
cation that is done. Character verification
is done by a very very subordinate officer
and it is very very lax. The Governmeat
shculd look into this aspect particnlarly
in sensitive departments like police and
airlines where these subversions are taking
place. The Government should fock into
this aspect in regard to screening, appoints
ment, future recruitment and weeding out
of certain people whose loyalties are sus-
pected. Thank you.



